FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF VANCE TECHLABS PRIVATE

LIMITED
1. NAME OF CORPORATE PERSON VANCE TECHLABS PRIVATE
LIMITED
2. DATE OF INCORPORATION OF CORPORATE 27/12/2021
PERSON
3. AUTHORITY UNDER WHICH CORPORATE | ROC Bangalore

PERSON IS INCORPORATED/ REGISTERED

4. CORPORATE IDENTITY NUMBER / LIMITED| U66301KA2021PTC172240
LIABILITY IDENTITY NUMBER OF CORPORATE

PERSON
5. ADDRESS OF THE REGISTERED OFFICE AND | Regd. Office: WeWork Prestige
PRINCIPAL OFFICE (IF ANY) OF CORPORATE | Atlanta, 80 Feet Main Road,
PERSON Koramangala 1A Block, Software
Industry, Industrial Layout,
Koramangala I Block, Bangalore,
Bangalore South, Karnataka, India,
560034
6. LIQUIDATION COMMENCEMENT DATE 19t July 2025
OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | Amit Talwar
NUMBER A-4/5, Jiwan Jyoti Apartments,
AND THE REGISTRATION NUMBER OF THE Near Lok Vihar, Pitampura, New
LIQUIDATOR Delhi-110034
Email id: amittalwarcs@gmail.com
Mobile No. 9899977970
Reg. No. - IBBI/IPA-002/IP-
NO1178/2021-2022/13887
Email Id for submission of Claims
ligvance@gmail.com
8. LAST DATE FOR SUBMISSION OF CLAIMS 18™ August 2025

Notice is hereby given that the VANCE TECHLABS PRIVATE LIMITED has commenced
voluntary liquidation on 19 July 2025.

The stakeholders of VANCE TECHLABS PRIVATE LIMITED are hereby called upon to submit
a proof of their claims, on or before 18™ August 2025, to the liquidator at the address mentioned
against item 7.



The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Amit Talwar
Date:19/07/2025 Liquidator of VANCE TECHLABS PRIVATE LIMITED
Place: New Delhi Reg. No. IBBI/IPA-002/IP-N01178/2021-2022/13887

PUBLISHED IN [FINANCIAL EXPRESS (ENGLISH) &
UDAYAKALA (KANNADA)] BANGALORE EDITION AND
[INDIAN EXPRESS (ENGLISH) + JANNAYAK (HINDI)] JAIPUR
EDITION ON 20™ JULY 2025
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POSSESSION NOTICE

U/s 13(4) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002.
Rule 8-(1) of the Security Interest (Enforcement) Rules 2002. (Appendix-IV)"Whereas, the undersigned being the Authorized
Officer of M/s BAJAJ HOUSING FINANCE LIMITED (BHFL) under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section 13(2) read with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) to Borrower(s)/ Co-Borrower(s)/ Guarantor(s) mentioned
herein below to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The
Borrower(s)/ Co-Borrower(s)/ Guarantor(s) having failed to repay the amount, notice is hereby given to the Borrower(s)/ Co-
Borrower(s)/ Guarantor(s) and the public in general that the undersigned on behalf of M/s Bajaj Housing Finance Limited, has
taken over the possession of the property described herein below in exercise of the powers conferred on him under Section
13(4) of the said Act read with Rule 8-(1) of the said rules. The Borrower(s)/ Co-Borrower(s)/ Guarantor(s) in particular and the
public in general are hereby cautioned not to deal with the below said property and any dealings with the said property will be
subject to the first charge of BHFL for the amount(s) as mentioned herein under with future interest thereon.

BAJAJ HOUSING FINANCE LIMITED

FINSETV  Corporate office: Cerebrum IT Park B2 Building 5th Floor, Kalyani Nagar,
Pune, Maharashtra-411014. Branch office: 2nd Floor, Yashodha CompleXx,
No. 1434, C.R. 2711, Shidlagatta Bagilu, BB Road, Chikkaballapura - 562101

Date: 20.07.2025, Place: Chickballapur

Name of the Borrower(s)/ Guarantor| Description of Secured Asset (Immovable Demand Notice Date of
(s) (LAN No., Name of Branch) Property) Date & Amount |pssession
Branch:Chikkaballapur ; All that piece and parcel of the Non-agricultural| 04th Apr 2025
LAN:H5IMRLP0233249 Pl_’operty described_ as: IDSMT La)_/ Out Be_aring Rs. 5,98,776/-
1. Devamma (Borrower), 2. Harish Babu Site No. 165C Situated At Behind I\/_Iun|C|paI (Rupees Five Lac
Layout, Ward No. 6, Dinnehosahalli Road,| Ninety Eight 15-July-
N ( Co- Borrower) Both at #1782 Chickball d Bounded As Foll - East : 9 Yy EIg y
Dinnehosahall ickballapur and Bounded As Follows: East : 9| Thoysand Seven
X Mtrs Wide Road, West Site No. 165G, North Site| 4 ,ndred Sevent 2025
Road, Near Temple Chikkaballapur, | No.165b, South: Site No: 165D Measuring East To Six Only) y
Karnataka-562101 West 9.00 Mtrs. & North To South 12.00mtrs. Y

Sd/- Authorised Officer, Bajaj Housing Finance Limited

+ MANAPPURAN MANAPPURAM HOME FINANCE LIMITED

e Frr i) FORMERLY MAMAPFURAM HOGME FINAMCE PYTLTD
CIN : Us5923KL2010PLCO29179
Unit 301-316, 3rd Floor, & wing, Kanakia Wel Street, Andheri-Kurda Boed, Andhan East,
Mizmbai - $000%3 Camtact Moo 022-£3194000,0 2264211000,
POSSESSION NOTICE (For Immovable Property)

Wiereas, the unilersionl beng the autherised afficer of Manapguram Hame Flnance Lid (“SMAHOFINT)
under the Securitisation and #econstruction of Finencizl Azsets and Enforcemant of Security Irteresat
*|Act], 2002 {54 of 20029 and in exarcese of powers conferrad under section 13121 read with rule 9 of the
speurity intemnst (Enforcement) Rules, 2002 ssued a Derand Notice calling upon th barrowers and oo-
borrowens to regey the amourt mentiopsd in the notice and interest thereon within 40 deys from the date of
racaint of the said notice. The borrower hewing failed to rapay the amownt, notice i5 haneby given to tha
bocrireeer and the public in geteral that the vedersigaed has taken Actual possesson ol the praperty
described herain bedow in exerciae of powess conferned an b/ her under section 2043 of the sald * [ Aet ] e
with rule % of the said rules. The borrowar in particular ardd tha public ingeneral is hereby cautioned not to
deal with the proparty sod amy dealings with the property will be subject to the changs of the Manappuzm
Hirme Finanee Lbd as mentiomed hilow for each of the respactnge propirties:

Mame of Barowar 2wl Diate of Dewend | Date of
o] el | oot secuss st TR R
nazdent numiser] Beasch agi s standng Amount Possssssn
| CHAITHRA N, Khata Mo, 955-122-125, Sorvay Mo 246, Site No| 06 06-2024 | 15-07-
RAVE S & SHIVAJ RAD H |17, Pid Mo, 1W0EES, Ward No 14, Vaddinakoppa, & 25
.'E’ri-l!i‘nggfsluﬂﬂaﬁ?.f Urgatlur. Shimoga, Karmataka, Pincode: 577203, | Re 4,03193/-
7 [AEHIMANYU M, Wriata No: -152 400500400000372, Property No| 16-05-2024 | 16-07-
GAKGAMMA N, LARSHMI} 33354, At Haramaphatta-|, Gramapanchayath & 2025
N & GANGAOHARA M  |Harama Chatta Shimoge Oist, Mear Main Boad,| Rs 273211/
|:I'nlHLIZIII|5-1IZIIZI'IErl:|-1-I].l' Shimoga Taluk, PO Haramaghatts, Shimoga,
{EHIMDGA Hermataka, Pin: 577216,
Dt~ 200072026 5dy- Auwthonzed Officer
Place: Shémopa Manmapguranm Home Firsnoe Lid

Regd. Office: Floor Mo, ¥, Kalpatary Infinia, Wakdewadl

/\ Altum® ALTUM CREDO HOME FINANCE PRIVATE LTD
L Shivajinagar, Pune - 411005, Maharashtra (India)

aPPENDIX Iv POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

The undersigned being the authorzed oficer of Allum Credo Home Finance Pvt. Ltd.,
(ACHFL), Undes the Securi=alion and Reconstreclion of Financial Assels and
Enforcemant of Security Interest Act, 2002 ["SARFAES] Act, 2002%) and in exercise of
powers conferred under Section 13(12) read with Rube- 3 of the Secunty Interest
(Enforcement) Rules, 2002 ("Enforcemant Rules™), Demand MNotice(s) issued by the
Autharized Odhcer of thie company o the Bomower(s ) Go-Borrowans) and Guarantons)
{collectively refemed io as the "Bomowers"™) mention herein below to repay the amount
mentioned in the notice within 80 days from the date of receipt of the sald notice. The
Borrowers having Failed o rapaly the amdcdnt, notices B heretny given to Borowers and the
public in gensaral that the under signed has aken symbolic / physical possession of the
property described herein balow in supesze of powers confermed wupon him under Sub-
sectioni4jo! Section 13 of the said act read with Rule B of the Secunty Interest
Enforcement rules. 2002, The borrower's attention is invited 1o prevision of sub-seclion
(8 of saction 13 of the Act, in receipt of time available, to redeem the secuned assets. The
borrowers in padicular and the public in general are hereby caution not to deal with the
properly and any dealings with the property wilt be subjed Lo the charge of ACHFL for an
amount mention herein underwith tha interest thersan.

Mame of Barrower sy Co-Boarrower(s) and Guarantor(s] Loan Alc Mo,

1. C Bhagya (Applicant} 2. B Anand Kumar (Co-applicant)
LAN Mo:. 1172040100082

Description of Secured Asset

All thal pisce and parcel of the immovable Property beaning Mo, 28, E-Ehatha Mo,
151801102400600020, Siluated at Gandiahalli Village, Masthenahaili
Gramapanchayal lmils, Sanivasapura Taluka, Kolara District Measuring East (o
Wiast 10097 matars and Morth to South 640 Malérs in all measunng 7023 Sguara
Meteras and bonded on: On and Towards East : Chikkabhyarappa Srinivas House,
On ared Towards West | Road, On and Towards South | Kote Rajana's House, On
and Towards North . Parvalthamma Late Bhyrapp's House

Date of Demand Notice and Amount
10 April 2025 | Rs. 8,83,223/- (Rupees Eight Lakh Eighty Three Thousand Two
Hundred Twenty Three Only)

MPA Date- 31.03.2025 | Date of Possession : 18.07.2025
STATUTORY NOTICE TO BORROWERS! CO-EORROWERS AND GUARANTORS
Bomower{s) Co-Bormower(s) and Guarantor(s) are heraby put bo caulion that the
proparty may be sold at any time herainafer by way of pubdic autlionttenders and a5

such this may also be treated as a nodice under Rule 6.8 & 8 of Security (inlerast)
Enforcemant Rules 2002

Place : Kelara, Karnataka
Date : 20.07.2025

Sd/-
Authorized Officer
Altum Credo Home Finance Pvi, Lid, (ACHFL)

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
VANCE TECHLABS PRIVATE LIMITED

RELEVANT PARTICULARS

1, |Mame Of Comorate Person | VANCE TECHLABS PRIVATE LIMITED
2. |Date Of incarparafion Of 2THHN

Corparaie Person
3. Autharity Linder Which HOC-Bangalore

Carporaie Parson 15

Incorporated Registered
4 Corporaie [dentity Number ! |UGBI0IKAZOZ1PTCITED

Limited Lizbility dentity
Mumber Of Carporate Person
5. |Address Of The Registared
{Office And Principal Ofice (If

Regd. Office; WelYork Prastige Allanta, 80 Feel Main
Pload, Koramangala 14 Block, Software Industry,

(Any) OF Corporate Person industrial Layout, Koramangala | Block, Bangaiore,
Bangalore South. Kamataka, India, 560034
. |i.i:;uidat'un Commancement (13 July 2025
{Diate Of Corparzie Person
T, |Mame, Addrass, Email Amit Tahwar

Address, Telephone Number | A-4/5. Jiwan Jyoli Aparments, Mear Lok Vibar

And The RKegistration Number |Pitamgura, New Dethi-110034

Of The Liquidator Email id: amitatwarcs@gmat com

Mobéde No. 33967 7470

Reg. No. - IBEIIRA-D020P-NOM TR2021 - 202213687
Email K for submission of Claims
lig¥ance@gmail.com

18 August 2025

a.  Last Date For Submission Of
(Claims

Notice is hereby given that the VANCE TECHLABS PRIVATE LIMITED has commenced

voluntary liquidation on 19th July 2025

The slakeholders of VANCE TECHLABS PRIVATE LIMITED are hereby called upon io submit 3

proafl of their claims, on or before 18t August 2025, 1o the liquidatar at the address mentioned

againstitem ¥

The financial creditors shall submit their proof of daims by electronic means only, A% olher

stakeholders may submit the proof of claims in person, by post orby elecironic mesans.

Submission of false or miskeading proofs of claim shafl atiract penalties.

Sdi-

Amit Takwar

Date:19/07/2025 Liguidator of VANCE TECHLABS PRIVATE LIMITED
Placa: New Delhi Reqg. No. IBBITPA-002/IP-NO1178/2021-202211 3887

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN thal we ane
imvestigating ihe nght, fitle and nferest of
Information Technology Park Limited
[herenafter referred fo a5 "ITPL) in respect of
the rights, fithe and interes! in the [and and the
bulkdngs constructed {hereon (hereinafter
collectively referred to as the “Property™)
and more pariculary descibed in Schedule
hereundear writien,

Amy and all personsfentiies hawving o
claimmg bo have any share, right, litke, estale,
interesi, claim, objeclion andior demand
whather by way of sale, transfar, assgnrment,
exchange, allobment, charge, encumbrance,
temancy, sub-tenancy, lease, sub-lease,
licanse, mortgage [equidable or athanwisa),
inherdance, occupstion, possassion, share,
gift, demise, lien, charge, outgoings,
maintenance, bequest, lrust, covenanl or
condition, easement, release,
redinquishmeant or any other method through
any agreement, deed, document, writing,
deed, devize, bequest, sweccession. family
arrangementisatiiement, litgation, decres o
order of eny courl of Law or Tribunal or
revenue of stalutory authority or arbiiration,
evrard, contracksiagreements, developmeant
rights or FSUTDR consumption o under kst
and misplaced e deeds or olherwise
howsoever of any nafure whalsoever, m 1o,
out of or upon the zaid Property or any part
theraof are hersby required to give nolice
thereof in writing . along with documentary
proaf to the undersigned within 14 (foureen)
days from the date of publication hereof,
failing which, it:shall be presumed that no
such claim, share, right, title, benefit, intarast,
claim, obsechon andfor demand exists andior
the same shall be deemed to have been
waived andior abandoned and not binding in
ary mannerwhalsoever,

THE SCHEDULE HEREINABOVE
REFERRED TCx;
(Description of the said Property)

All those pieces and parcals of land
gdmeasuring 2.4 scres fogelher wilh
structures and buildings therein standing on
Sl plat Mo 4 which comprisas of a portion of
Survey Mos. Part 80 and Part 35, in the
industrial area within the limits of
Sadaramangaia and Paltandur Agrahera
Vitages, Krishnarajapuram Hobdl, Bangalore

Urban and bounded as under;

Onthe North ITPLLand

OntheEast IMPL Land

Cini the Sowth Private Land

Cin the Weast Road leading

1o Pattandur Agrahara

20th day of July, 2025 Malini Raju

Bangalore Partner
A7E & Partners

Level 5, 37 Cunningham, Cunningharm
Road, Bengaluru - 560052

SEAWOO0DS ESTATES LIMITED
Registered Office: NRI Complex, Sector 54/
56/ 58. Merul, Navi Mormbai-400706, MH, Intia
CIN: UT0100MH1287PLC 106903
Tel.:- 35593055
Website: https://nricomplex.in/
Email: cem&@nricompledin
ADDENDUM

Maotice is hereby given for attention of the
Members of the Seawoods Estates Limited
{‘Company’) regarding the 28" Annual
General Meeting (“28" AGM™) of the
Company scheduled to be held on Sunday,
July 27, 2025, at 03:00 PM. through Video
Gonference (“VG") / Other Audio-Visua
Means ("0AVM"), on the following:

The Company had received 4 (Four)
candidatures from following members
contesting for appointment as Director in
the Board of Directors of the Company in

Calcom
CALCOM VISION LIMITED

Regd. Office: C-41, Defence Colony Mew Delhi-110024
Corp. Office: B-18, Site-C Surajpur Industrial Area Greater
Maida Gautam Budh Nagar U.P. 201306
CIN-L92111DL1985PLCO21095, Ph: 0120-2569761,
Fax: 0120-2569765
Email 1d! corp.complisnce@calcomindia.com,
Website: www.calcomindia.com

SPECIAL WINDOW FOR RE-LODGEMENT OF
TRANSFER REQUEST OF PHYSICAL SHARES

Purguant bo SEBI Circular Mo, SEBVHOMIRSD/MIRSD-PoDIPICIRY
F25AT, dated July 02,2025, the Company is pleased 1 offer one
lime special window for Physicsl Shareholders to submil re-lodgement
requests for the transfer of shares. The Special Window will be open
from July 0T, 2025 to January 06, 2026 and is applicable o casas
where original share ransfer requesls wera'lodged priar to April 01
S8 and were relurmned/unatlended o rejecled due to delicences
in gocumantation, process or any gihar reason. The shares re-lpdged
for iransfer will be pracessed anly in dematerialized farm duwring this
window. Eligibla sharaholdars may submil thair franslar requests alang
wilh e reguisite documents ta ihe Company's Registrar and Share
Transfer Agenl (RTA) 31 Abhipra Capital Limited, registered office

BNSUING 28" AGM: Abhapra Complex &-387, Dilkhush ndlArea, G.T, Kamal Road, Azadour
= Delhi-110033 or for-any query may reach oot fo us gt

S Wame of the DIN corp.complianceiicalcemindia.com ar ba our BTA at rlai@abhépra.com
Mo. Candidatas For Calcom Vislon Limited
; Sdl-

1. {Mr. Despak Ramesh Naik [05239767 Place: Greater Noida Rakhi Sharma

2. | Mr Sandeep Anand Karkera f11191531
3. | Mrs. Sonali Mishra 11163104
4 | Mrs. Renu Sheoran (09612514

This Notice 15 issued in compliance with
provisions of Section 160 (2) of the
Companies Act, 2013 read with Rule 13
af the Companies (Appointment and
(ualfications of Directors) Aules, 2014,

For SEAWDODS ESTATES LIMITED
S0y-
Mrs. Sunita Sethia
Chairperson & Non-executive Direclor

DIN: 025542349
Plage: Mavi Mumbai-  Date: 20,07.2025

Dafe: 19.07. 2025 Company Secrefary

B VISAKHAPATNAM METROPOLITAN REGION DEVELOPMENT AUTHORITY

NIT No. 26/2025-26/CE/SE-IVEE-V/VMRDA, Dt. 19-07-2025 (EPC mode)

‘e’ Procurement Tender Notice

The VMADA, Visakhapainam inviles Bids on

"2” Procurement Platform on EPC mode
Name of the Work : Development of 7 No. of VMRDA MASTER
PLAN ROADS PROJECT under EPC CONTRACT MODEL in
Visakhapatnam Region, Andhra Pradesh. The bid can be
downloaded on AP e-Procurement portal from 19-07-2025 lo
14-08-2025 up to 3.00 pm.
For further detalls please refer 1o www.apeprocurement.gov.in

Sd-Metropolitan Commissioner, VMRDA

THE KARUR VYSYA BANK LIMITED
Regd. & Cenlral Office, No. 20, Erode Road,

Vadivel Magar, LN.5., Karur - 638002

[CIN No: LES110TN1316PLCO012095]
[E-mail:kvb_siafkvbmail com] [Website: www kvb.co.in]
[Ted No: 04324-260441] [Fax Mot 04324-225700]

Special Window for Re-lodgement of Transfer Requests of
Physical Shares of Karur Vysya Bank Limited

Mofice to investors is hereby given that, pursuant to SEB| Circular No.
SEBIHO/MIRSDMIRSD-PoliP/CIR/2025/97 dated July 02, 2025, a Special
Window is opened for a penod of six months, from July 07, 2025, to January 06,
2026, o facilitate re-lodgment of transfer requests of physical shares. This facility is
available for transfer deads lodged prior to Apeil 01, 2019, and which were rejected,
retumed, or nof attended to due to deficiencies in documents/processlor otherwise.
Investors who have missed the earfier deadline as of March 31, 2021, are
requested to furnish the necessary signed documents to the Bank's RTA as given
below:

EVE | Karur Vysya Bank

Mis, MUFG Intime India Private Limited,
{Unit: The Karur Vysya Bank Limited)

“Surya” 35 Mayflower Avenue, Behind Senthil Magar,
sowripalayam Road, Coimbatore-641028, Tamil Nadu,
E-mail: coimbatoref@in. mpms, mufg.com
Tel: 0422-2314792/4958995/2530835/2530836

Kindly note that the shares that are re-lodged for transfer shall be issued only in
demat mode after compleling the due procass.

For The Karur Viysya Bank Limited
Srinivasa Rao M

Company Secretary

(Membership Mo, ACS 191848}

Place ; Karur
Date : July 18, 2025

www.rbi.org.in

Redressal of complaints against entities regulated by RBI

customers, which is considered as the Internal Grievance Redress Mechanism of regulated enfities.

requlated entities under the Grievance Redress Mechanism,

“IMPORTANT

Whilst care is taken prior
to acceptance of
advertising copy, it is not
possible to verify its
contents. The Indian
Express Limited cannot
be held responsible for
such contents, nor for any
loss or damage incurred
as a result of transactions
with companies, associa-
tions or individuals
advertising in its newspa-
pers or Publications.
We therefore recommend
that readers make
necessary inquiries
before sending any
monies or entering into
any agreements with
advertisers or otherwise
acting on an advertise-
ment in any manner
whatsoever. Registered
letters are not accepted
in  response to box
number advertisement.”

~ Reserve Bank — Integrated Ombudsman Scheme (RB-108)

» The Reserve Bank has mandated all its regulated entities to have a mechanism at their end to resolve the complainis received by them from their

« The Reserve Bank has also put in place an expeditious and cost-free Aliernate Grievance Redress Mechanism for resolution of customer complaints
relating to deficiencies in services rendered by its regulated entities through the Reserve Bank - Integrated Ombudsman Scheme, 2021 (RB-10S).

« Banks, Non-Banking Financial Companies (NBFC), Payment System Participants (PSP) and Credit Information Companies (CIC) are considered as

« The RB-10S adopts a “One Nation One Ombudsman” approach for all complaints against any regulated entities. It is therefore no longer necessary for a
complainant to identify under which Ombudsman scheme/office, he/she should file a complaint with the Ombudsman.

+ The complaints against requlated entities not covered under the RB-10S are handled at Consumer Education and Protection Cells (CEPCs) for resolution.
\: The list of regulated entities covered under the ambit of RB-105 and CEPC can be accessed by visiting hitps://cms.rbi.org.in

=

,/

What to do if you have a complaint?

You can lodge complaint against the regulated entity at its branch or through onfing in the grievance redressal portal or any other mode as mentioned in its website. Get

acknowledgement or save the reference number of the complaint.

- When to approach the RBl Ombudsman? N

You can approach the RBI Ombudsman, in case:

* No reply is received from the regulated entity within 30 days - Anytime within one year and 30 days from the date of your complaint to regulated entity.
= Reply received from the regulated enlity is unsatistactory - Anytime within one year of receipt of reply from the concerned regulated entity.

Nole:

* The complaint should contain all requisite details / information as per the complaint form prescribed inthe RB-105.
+ The complaint should not have been dealt with / pending with any other forum (like Gourts) or dealt earlier by the RBI Ombudsman.

» Filing complaint directly with REI Ombudsman, without approaching the regulated entity, may lead to its rejection.

- How to lodge a complaint with RBI?

Complaint against the regulated entity can be filed through any of the following modes:
* Online through the Complaint Management System (CMS) portal of RBI at hitpsy/cms.rbi.org.in

» Physical complaint (letter / post) in the form as specified in Annexure in the RB-105 to “Centralized Receipt and Processing Centre, 4" floor, Reserve

Bank of India, Sector-17, Central Vista, Chandigarh—160017"

e A

- How to know more about lodging a complaint with RBI?

For more information, you can approach RBI Contact Centre facility with Toll-free Number; 14448. The contact center with Interactive Voice Response System (IVRS) is available 24x7,
while the facility to connect to Contact Centre personnel is available from Monday to Saturday except National Holidays, between 8:00 AM to 10:00 PM for English, Hindi and ten regional

languages (Assamese, Bengali, Gujarati, Kannada, Malayalam, Marathi, Odia, Punjabi, Telugu and Tamil),
e

——

- For mare information

Please Visit: FAOs on BB- 105, 2021 - hitps://www.rbi.org.i

Qr
CMS Portal - hitps://cms.rbi.org.in/
L
ﬁFﬂrﬂﬂmmﬂiﬂtﬂ against Deposit Insurance and Credit Guarantee Corporation, members of public can lodge the complaint at following address/ e-mail Id)

The General Manager

Complaint Redressal Cell

Deposit Insurance and Credit Guarantee Corporation
Reserve Bank of india, 2™ Floor

Opp. Mumbai Central Railway Station

Byculla, Mumbai— 400008

E-mail: dicge.complaints@rbi.org.in

kﬂﬂﬂ’[aﬂiﬂﬂ- 022- 2301 9645

L J A

The Indian Express.

For the Indian Intelligent.

| look at every side

before taking a side.
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Guardian Souharda Sahakari
Bank Niyamita
No. 139, Infantry Road, Bangalore — 560001. Ph: 080- 256580972 | 73 | 25580974

POSSESSION NOTICE
Under Rule8(1) (For Inmovable Of Property) AIC No:- 86000005351
WHEREAS, The undersigned being the authorized officer of the Guardian Souharda
Sahakari Bank Niyamita under the Securitization and Reconstruction of Financial
Assets and Enforcement of security interest Act 2002 and in Exercise of the
powers conferred under section 13(2) of the above act read with rule 9 of the
security interest rules issued a demand notice as on 2" July 2024 calling upon
the borrowers/sureties of (1) Mrs. Mary Clementina, (2) Balu Prashanth,
(3) Mary Jacintha, (4) Ignasi Muthu, (5) Leema Rani, (6) Joseph. C, (7) James
Punith. J, to Repay amount Mentioned in the notice being Rs. 8,46,988]- (Rupees
Eight Lakhs Forty Six Thousand Nine Hundred and Eighty Eight only) as on
02.07.2024 together with incidental expenses, costs charges etc, within 60 days
from the date of receipt of the said notice.
The borrowers | Mortgager | Guarantors having failed to repay the amount, notice
is hereby given to the borrowers | Mortgager | Guarantors and the public in general
that the undersigned being the Authorized Officer of the Guardian Souharda
Sahakari Bank Niyanita, Infantry Road, Bangalore, has taken possession of the
property described herein below in exercise of powers Conferred on his under
section 13(4) of the said act with rule 9 of the Security Interest (Enforcement)
Rules 2002 on 05.07.2025.
The borrowers | Mortgager | Guarantors in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with property will
be subject to the charge of the Guardian Souharda Sahakari Bank Niyamita for an
amount of Rs. 4,53,588/- as on 4" July 2025, with incidental expenses, Costs,
Charges Etc, Thereon The borrowers | Mortgager | Guarantors attention is invited
to provisions of the sub- section(9) of the section 13 of the Act, in respect of time
available, to redeem the secured assets.

SCHEDULE

All that piece and parcel of immovable property bearing Khashenumari No.125,
Situated at Begur Village, Begur Hobli, Bangalore, presently coming under B.B.M.P
Limits, Measuring East to West 51ft, and North to South 24ft. Boundaries of the
Property: East by: Common Passage 10ft, West by: Anjala Property, North by:
Anjala Property, South by: Lourduswamy and Anthony raj Property.
For Guardian Souharda Sahakari Bank Niyamitha

|-

W

Place: Bengaluru

Date: 05.07.2025 Authorised Officer, CEQ

2O Bentdcdne ToR, HITWERE Tore D YT ST FeeS FPTL TPTSOMDYTD.
= = = ° i T2 TR, T YUB30NY DIOT.
RRING IRTO, = @ @ I
3 [moms 3, Qvex =3y T3 2romss S & |exes B8 |RoR g
0. BAH & 3 Hozs, ” deg | En3 o
.acsfﬁ = = r L]
1 1
BeTh3. TzHd HTTeoR® g# Canal'a Bank
: s Retrosa Il & 5 ! op) m 0% 1
. ;j' Tm‘;‘m“ (“;88; prost %%&-)/ . 20”;/ . m—/ 1 ' (A Govemmentof nda Undertaking) I
@ 9;3';093' 1?:::::4:’;4'“'“ KA-50-EK-4097 | ’ ; : (53 med ;:C: ) | s Syt Together We Can :
xo‘éw 20 Hvundail20 1 Eiter) T SUFF murE’ Z=es, I
e RecBO (690) yunca . s | se |V #376/21, 8 @ mum, our agon, OF, SuF murs-560027. |
2 Sportz, 2013 1 1
-3ee*: ch0690@canarabank.com Model, 1.56.000/~ | 15,600/~ | 5.000/~ | ¢ zi:a zHosd, : 080 23236895, .
a3 %os3; 0690603005378 | KA-02-MH-5677 1 szee®: cbl Ui19@canarabank com I

TRUMRTOR AR CRTRTON /U BRRITTON IR TRV

ﬂmﬁm%a%cas's‘ wor® OIRRE T ©I =,.dar RoheF Wi wor®

1
] S3fed
| ST Pacrtribow’ ot r]'&.'a O3 eoué‘n‘ @, 20020 es@a‘dz:i-uoﬁ

1 SPRCLTHT Jgore 11(2)5 eﬁcm accw*cs AN el
Iz,
"-aomccb DI S0 ¢ TymON B e OmueE,
| SERRTERD Tl adergiten & anf ‘*oz:vw*‘ 30 o3 b deIw

mmc‘ ﬂo. 42, @ée =o. 407, 8 W sy, o, zo&ms 3

Ifensats G - 560011

Izom Zacomend sded | 106/, 48 wmod, S8 ::ga’. ira-:d;::oﬁo.

:"-’czsa SEra® Lo, donved: 560095, B EachtT

12) B¢ axF oy zi& (Adderged: T WReRmTTy)

md-nsd: 2l 20 woF —a.;zz.**‘az 3y S Opddnr., U FovT° S

150 8, 43¢ wgod, sd Zoeer, z:oumﬁc 28¢ tpF, doneRt T 360011,

|3) & ﬁc:ﬁa‘ Bbatr‘cl‘“

ad-F...SG: il 20 uof o & P oade®,

1 et anf SgmeE z%t&. s ®0. 16, deRmmzoe, 28¢ =es, 48

1EETE, a‘sf""cg IRET SR o BT, WD, FTRrwE-583101

14) Bz, z,*:m‘. (mmcmmdﬁ)

|%..’3°o &\. vsg m.‘s? Ba

Iys, B¢ Jé £ wos&"a‘: neclk, 15 b oF, donmemss, RERETRY,
z.:..wczmﬁm: 560079,

1% n&;mdd. uRY3 wRwO f-iater] ROF, DOT AT s, dongnth (B, 1

1=5en ‘WY chrsc: S0Th a, dedmenmban), uwEss 2002 © Ewm

leszne 2,3:2@ =y HECAERFR BH, Fo@ LwEi wokod wol

:Fao&,.x:am.“ ﬁcmiﬁro..emé (mty o “Toky” w0 wgcxsmmgd).'

3 Banschy, A = 2enFod ReReRnd:

|'?e.>rrc’m:; vfw,. Bl Q0 @ TLHTOL gﬁm‘ Sotint., (e, = -““och

mas momdd-17 oo e\.Jen‘ﬂ‘- ThRTE), JINQMITD LTC pder D
13%er3 503‘.. b oxF . oD 3 = & zS-'a‘:‘ DR, T S@f\ﬁ'

'ﬁm%ef & ::u wwmcz p13) ﬁowjﬁvaﬁ#:& THETERORN O wE W »TE I

l*-aum:::: To=mh PEz z..b.o....fr‘éo.a .‘saaé.'sca:g:u ﬁ-qmcs .Di'aﬂfuﬁl
TEech TRy, "‘dcs:.:—or: Zed semens LEODNY Rohibrse I WoHned )

It_a.'-ecmﬁ mod Heg/nesy, SommzIn [y BP0 z.::smhaca 1

3¢ 2 oxf. Bomme 80, ms. Lehd ey, (W =nod “hacmood” |

locw wetdzombad) oac oo ®e d@de: @edi mBIcL, |

l.ms\.:aa.]ms HI, RUMOOCE WIFI MOMTOA R QT BEme LuotnT i

155% u.q.';mﬂ. :-t. mmraﬁﬂ?ﬁ: ™Y .@*‘z,..ﬁwrﬁ (P =RoE / AR

Iumwwvﬁ) :::aoi,WSﬁ oa. 3,50, 00, 000/- (Wa'm*‘* zanth deckd wweyl

lua 2m3) dednt 2B ww Snglatgd. I
ey (FRayr 0 abg wgdTed 53 YU YWY dBg wgomneRs, |

|FRRRRCRT 300, aRnvEy Vi e B ab SHoReend, .
ey 2R *:‘..:..ra:b..‘... ui"*ﬂl _“mmm&»ﬁhu Sgoshchambon Ak g

ladeha, Dmos: 27.06.2025. Jomd ehIpws ~4=r?*ﬂ‘ SAFCFOTORNG. aal

¥,

V\V/

,m.m% ;Syozraésﬁn TFRIT Q-TooR BRUS

ﬁﬁﬁs%zﬁcexa‘ DI aw,sv ZE n,:ms\lmcf O, DI ST FRCT TR TP ﬂﬁﬁﬂw QOB
&%, 2002 T (F0. 54 T 2002) T ¥R REFR OBIRT IRAHT ATANY 9-ToRED TR Jpuss

3PRWTTTL QORCHT® WHT T T [=lnle] :m%s ©ORFTOBTNT, ﬂgp’ 13(2) 8 ¥@=®
%Z0T3 (2300) Johrigh 2002 SPod B NS WA, TORE TAHILCRTY, NI
WOT HRINYRL TR0 IR T, 9 Tenddclee Tk w3 dTdse TROT ’
WBBRNDE WOT W03 IR IRROMN BROJHIT]S.  WUMTDL RF DRI
DPOTNHRHTOOT 8T 3T 13(4) T BeLwos ToRBEHoY mdosfﬁ wolesnchs
wd BT wRRe TBROMN Besns egwm‘i [NRTR TRET  THROT  TTRLD
ma&m%@dozsd:. TRoIF) IPTHIITT  RVF Q-ToN  Hedd W Fntired
https://BANNKNET.in 89 S&2OTh&Sh.

OIS BAD D] AT b IR wBorerF® W IFOH® wWokecs, § 203 IITJST,
LOBRCACIR, THRTFY, BB, THTTF X 411028.

AT DI0T & 15.12.2024 I BeWS DFeos @ 17.12.2024

ImT DewNenod s Hn3: Se.73.44,868.31 (aagmedz ©T JOTTL), WITT DO
]R0 3 RTRON 3533, FRTIR0 ﬁéﬁ SR3I). 17.12.202430TH egoﬁmﬂ:sioé
RegS wey ms: Sridecnnt

mdz;cﬁé Qo3 07.05.2025

TIRRT BACWTRY T, TORTRT Wed 2R3 T, 74,52,100.31 (ST, 03T
TR AT FeT SRTW B, BRIERO FF T0I)) 04.03.2025 o3 BuT WG
BoC) dzgﬁ%faoﬂﬁ. Bekd BRES ART ToIT TR, w@ 3R TRTEON.

TR BReLRY as;d FoRIT wod eI 80.77,87,663.31 (SFZewd S Qopedd
TOTE SHRRT WTTITHRT ARTOW HI HATIROD FF =F) 18.07.2025 Sowd
@%o&:mmdoé +TR.3,222/- O TRIIAT WQ, T3y JREor HTHLIRTS QozTIIR &ziﬁ
0B THJy dzgﬂﬁ.raoﬁﬁ.

* :;vto.ﬁ 5y (3 301, deh , w.9ucoR, QBT VS ATD): SLAHROY,

TR} IFT ¢

zsmp Ry BRE 50936 108/3 (32 %08 =l xo;ﬁs 108/2 3 =R, 02 233 08
RO W93, DED xoaiﬁA150200103200820885 s xoaﬂa 522/108/3 ws:ﬁl RBROQTH
i) emz%csﬁén TO[IFRRT QTR N NIy R, HTeT 11111992 Sow Bongnos
Qe BRRTO BROAT, By eV BUTEHII-TY, MFHTY ISRRCRBE,
RS SRAED FeITA Q0 IWEHOWR 200 TS Wm0 WK, 0 8Y mErs®
z%aszg' Fessrieh Qo LY 200 =TS wm&iiow, D, 2, B, @, DI, AT WRFNAD
3 T TsFoNT TR THI wonded Bged wdese TS BWNS M
Efetplovstcal msé_.:,ﬂ w&gd 3y ag;aar% 20WITONE: x’a 0. 108/2, 5%3;‘» d§, oTNFI0T
33T e, ¢ET: B3, DTNFRON T BAW®, B30 0T BT

dw‘aw% 0 8y émﬁw 2 OTREF IO OO smp 2 @31 FowoRITWOZ BRI
TR BRI szmac@ Q BODY 270 WHET OB ©QIWI T, ss%nv TS Ty
0B BT SABY Q0w LV dremBod Tt zossa 2-108, 8=TF 2 PFY
B0 DR BROOLT TTS WTF DO, 1089 W8T $R TRTT* W, ¥T® LOIP WY
2 SORRR/00S /A0, HTROLEY 2ot Tt TO° TECONT I o3y AeDITRN:
TR shdes TRes, By: T 0, 2-2-107, ¥03T: $TTE 3TN Tries

ezen B : . 51,51,000/— BROR: BR.5,15,100/-

BOE QIR0 Ty FIOH : 22.08.2025, 11:00 220 ROT 1:00 220 ISR

pelcl ézga# =RY 1 8R.50,000/— Towo QISR FHod 1 10 IR

ToReTH DI0T I FHod : 19.07.2025008
19.08.20253=3R $eded AbonmQ Bor 10:00 Oow xoed 05:00 IZ3A

135003c28 Tnes WRCT DT, nam s-«—%d:ﬁwd DNET) BWE i/ mRAnYE:
Lo Rommotnvss, Hcmedzes SFOTNGE I DOFEAG0 e:uou '
yRodicn B3 13(2)0 wRehg, S Snetiem e ..csaa.::f “hmcines 60
10RNE .80 oﬁ 29 ﬁsw-m memTd mﬂncéw ), TWREVETRN TTH |
ImREnh=08 & Tauschm, NE Tt TR ) zuagsw g, 1
IQ’RCSD.‘.’.’; Re PIHE G mos S, madne 3% EaFAmOTNtind somb s !
Inmsg, Sceand. dedh aop Sune., By S giecd Zgcbrer |
|~oz.,o£;)~do§ TRECNE = -?2.5. mc#‘ 5:\; IR, pelevhir fovat Al Tt I
1EchAY, bRy, D Z.TSCwﬁ SRt Oyomnd, hed v de. )
|1 64.70.782.62 (Spmmeh So@ dretd oIy, U8 ST MATE Q% BeC 1
oopdom 3 HF eomiow =Rs) wadn S ﬂmct&cn"’*‘ el sonmod |
"’E"‘ 13(2) rchlc.\i: swsom w@, TN egnieh, DUFE Eag TR w—csacgﬁl
|mew A daMmot ¥ umg Sed seahT wEP 139 s,
1550 gﬁdf'ﬁ =ne (4)(=) w..$ (W) £ﬁe—u€ 13. 30.C$3 =] [Slotr] C:T.Q,\_éwu- 1
leDmo woRoha sy, é‘ﬁm&wwmww -’sv 136 Imo yrdoimnl
:mﬁ SRt uﬂmm.. nesy come z::ﬁwﬁ wezdavRTg R ‘rorgl
| SRTERAC,
¥ Bt mOMST nebsd shdalond wom Iwrivey, moddeked
1T, Fac.’sacS: ﬁga‘ 13 eoz ﬁ'glﬁf (8)0 eged r:.m:_s;i.
! qRp -
mUmIt: TdhEeoRDLE MY Puy, Pugne don®

THCRATIH chﬁ
31.01.2024

mun Do,
170012108091

[T
=%
O

RO S/ hé
SRH me

ﬁm%uf—m

oRAmT Feg (94.)
©2.350.00 og

PO wyne omone
e

L |ensny SRAcE LcdecmEoends w3
dacarng

| ATRAMY QTONSS

=

woey THIT BAL
il a0 ¥ Teapmoul

3 ouint

X
gxo. )

e
L3

L @5z 138 o=one: oy i Ey 2umrindomp feodod
Jon#.rad. T UL, Scﬁ\ﬁ 2ReLD, ::ltsr‘ﬁ mETEY| &
Sdiscltw, TR 3 *%mﬁdfwuc“zécgu g aaon
Eipier) "C-ai lz!m 3 mesl 123 ITapochtem s
RSedns wed memrhos WYY 88 wd Iy wITROR
3008, 40 L«@ Qe .».raoa:ié. ned 3250 @I @@

wN:rr-‘ BRONT. wBneh FUNTEosT 1 Hams M
shagom, :’s:i:.1 =, :.3:1:'6 o, e.":;m‘é amEh @y w23
CSG ?Elv m@aﬁ [Z e Lml
ﬁtz%cf-x
[30.06.2025C OmeoEmod Sedmbing a=ons]
lgxc.| =mod ﬂoa% R A7/ | 30.06.2025 o Rartmod wa @
foE) wash wg
1. | 170012108091 | @=5 m© ©2.2,64,70,782.62 10.90%
nd  : donsdad: eRgE wlwmo
5 202 © 19.07.2025 500 Row

|
I
I
1
1
1
I
1
1
I
1
1
1
I
I
1
I
I
1
1
I
I
ot e |l
EO
I
I
I
I
I
1
1
1
I
I
1
1
I
1
I
I
L]
1
1
o

39703 TORS IRYRETR 1 VY, * woF W HIIG W03 FuiF $TI ANBRHIT

QTTTHT OB 5)33 AWOTRAYR 23ce3 IR  https:/www.iob.in/e-Auctions.aspx,
https://www.publishtenders.gov.in, https://BANNKNET.in/bidder-registration (-0
RedBmeds S AE)

AT TROIT TRV : 3 B, Fo. 8, 3T [T, DePRATY, 193¢ TF, $T° D wSew woid,
23onEReTH-560059.
2. 3¢ TR, W TR
0. 8, 33,053 SRS, WrATRY, 198 TTF, BT 2 TSeE WO, LonetH-560059.
3. 908 T3, 3500 Bt O, Eers”
0. 8, 73,03 SRS, WrATRY,, 198 BT, BT O TSeE W0, LonERTH-560059.
2DV TR/
1. & W SHOWTOFE T & z,’gzsg, Eewos
0. 25, 0. 0. SeBeF, z,gmams. mmz)m@y 3T O TBeRs o, BonYRTI-560059.
Qopo® 1o,
QTod: "Sa" 132) © "Somi 2B DIy awﬁsa@ & %maoﬁw‘ A DIy
aa“mcz@rmow 5 ﬁ&u 6&3 faouziﬂ’ ﬁo&;d 20023 88 RS SpLexd
3¢TWLmST: o mo?‘ DBR QBTR0 2 &3 (o, Sood “BRTE PTTIID
ERA mm@m) /TT aass SHTOTING, (fa:» il “mss PT]TTDL” O, mm@m)
‘s.aaidzéfsa‘ D3y aw sa‘ EE wdmaobw eﬂw Dy PRI o’ es;x‘ 28308
QOWSTE, TONTI 2002 (*a&q T[0T “TOWT” DT, mm@d:) d ©a Seshitronwy, 31 sgnaos
sﬁ.fat&scxsai QeRTHZTT.
Pl ST ST QoRTTHGIE  §o. 8, GO SRC, TRy, 198 TEF, B0° O Rem wod,
Boneec-560059 (B, 008 “meom3s 17 QFYGHP), 1) ¢ TR, WF° TosheRE, Jo. 8,
O SN, eRATRY, 198 B, T O R $ou, ondat-560059 (B, whod
“ROMS-2" SFTRLRT). T, Hehd 534:%, dnco B O, hewot 0. 8, z,iézss sna,
mmmm@d, 193¢ 27°, &0° O BSew woid, BonHet-560059 “ﬁﬁﬁ F008W “mOns-3”
SROIHHT), VRBAL WO Pognes, Idisonm, JRKGT o B9 B R
Q0RO 3 WY FIBeIRN JeTE TN PIBoB, AeRTHT]S. Bevoos
@RS ﬁawsnva:i UMD BEDEROR TOBPFRY TOT HIHITTIMN T T3y
POFFRYOS 2.TFoTERy, FRRELORDLITS
B¢ Shommen® WEF B¢ 0T, shewd® So. 25, . 0. SeBe, FONSns, iRy, 8o O
DS 908, BonERTL-560059 [CN oot “eradesims” SHDHORT) RNROTTTN
OMTT IJHTF YWETemeT0onm IRFTIR0RT mOT N3 18.07.20255=3R
T8#.2,49,74,448.89/— (0w dced ﬁvz&r_ebcz:zi oi a;ggmoaé TRICT mmﬁp ﬁozgow
CRATROL T3 FB SoFdaond; TRF) 3y S0ITT LR BIHTHIR MPoLCIRN STy
Tro T, DO LRHIRTR, WFT FOHT TS IRPYTN FTFoLI, AeRTFI1
Qe 03 T, Enco Be TR, ®ewt?, Fo. 8, WU SRS, DRI, 198 BEF, $F D
S Wow, WonYRT—-560059 TIT B3 IR aiwasu‘ W 0hY INABT FTITD §§§
WBOTI, TRRERCRTLTIT. wmms TR0 TOTR BTR) /WO n“aoz;sm* WOF I,
ATFBRBID ®AT 2016 00T 00T WRCHNIRLORLIT. T a%ﬂ@ﬁ TowoRI Lo
THEIRYY FERCE FRUCH UM TQICIRMIITT BARmOsch =o3 18.07.20258581
TR.2,49,74,448.89/— (90T dnced SORZR0PT oi a?ﬁm% T mm‘{d sozdows
RTROL T3y FF F0RBR0WT TRT) FFy FOTHOT WE, T, B3N Q0T FEATINTY,
*ad% @503:6 z;a%d w&dd *a&téd '*drwsb NS aswwe 2 ohY RN, ©T,
womdda N0 wmsao&méﬁ TRTT wdaamdd W mwéﬁ BowoRWoZ TWO
LPOTRYY WSGeDITHLE HWIFH I awozﬁﬁmﬁ:a_ SHIOWRY APONTE D, R
SHHTRS ATCHT, WFDHPRLOTNTS N0 BAB  LOPLDTORNT. HEVOR TP
SR/ ﬂ‘woz;z.)mi WO I ATFIH z@ns zé;éﬁ ST, VT WO/FO HTTTE I
BFOWE WG TIIOBY YT, WORNSHFHTOOT BRTT BT HTIOHTETRN T IH
OTTF wWRoF Jod BATRZSRNHS oty zShcrsdsa-% ToWORI AV IR /mRneBREnY
TR0 BEO TOT 5ICHY, HFCT 29.09.20216305H WFHIIFT T3y (SF°WD) H0TH BNersTed
TRRWLIT.
3 FeuEoh SRV T PTTTIL aaﬂ:e rﬁabaé; ITW WERTP)TEROTT, OTRTT woF
mgsmd/somwr BRBMOZ ToNe wga‘»s z;;mszs m%ﬁdd&a HrTPTSZ
QPOTINTHTS Ty FTTEIODT, QOF T8, TN B0 Fokedh FFTF 13(2) S wRBY
AR B3 I m:sms:a:‘{ mammzz%, B0 Sectiens aa:eow aesdzmm DT3RO 60
QRNY e NS ARRGT X oHY LGDTCINLT BIFE wRWS Be3R Wt e
RGN TATY 35 §RRORDLT FHNCR HowoRS BATS SR DibF, B,
TNR TOTWREE dziﬁvm& BT POz a-&.raﬁmdmndzgca.
ToHOy, B3 wF WOTTRy, nmawgs%mg. T@O  wookoB ﬁia‘ 13(2) B @l
THTRTNTHE Sncwer IJpod, @ed 0TCNHE e 18.07.20255=31
T82.2,49,74,448.89 /- (TR dec8d ﬁosi@ozsz ug\ ae;gm% RIS mmid ﬁozgow
TRTWOR 13 c,"".gﬁ Qopdaond  =RIeIn  TodS wg W3y Hed IPAHTCIT
WOTREE s)z,s:r Iy m;ﬂc:»q TRTT T, SOR TRTWSTED DPOTRET, BT 2]
g3 © BF sga@(n(a) HZy (V) NYY IRNDT SRJTWe OF 2R Sﬁamfs:%
ocl 8 3y DOTRMHE NOWET T 1¢ 40T Te03 33 %f\?&tba&ﬁd

Dmeoe: 18.07.2025 Too/- BOIT WOTO

20w Fed 13 (4) BY AT S927 ERHABRYA Ber® ﬂg & (2) So3 mumTdh 3, omarer

Zpg Q[TA

1. IRETeEF FgoB 3.4e)
2. SBRESF FIOH
TRORT D%

3. 3T wmdticed R
RIRroe® FFoH @80/
BR0TB SNSR

T, W5 o, Bysles® Oodn®
2711212021

ST BonTRt:

4. |mBecdes Fgob w3 |UB6301KA2021PTC172240
50935/ 20803 mdﬁaa

HT ﬁosié

5. oIRrdets® q_)gab
SRcomoond Be3ed Iy
Soa), 300 (SIPYTAIR
/ZY) T3 DR

RBrco. B800: QRFF Few wpons, 80 w@ SE,
BRCTTORY 10 WREF, T dw‘ 'aotsﬁ, Smaﬁ
e, émd:;.oﬂo 1 ms‘ tondneds, ziommcb
T, LT, LTI 560034,

6. RARFSEF WOMSS Ogdesn®
T3oh &Coyn Qmeos

7. |Otiooas 3xe, aveR,

198¢ z::cié 2025

BT It

B¢ dortvad =2

) QORCHFT TS UCE ma.oas [Epr——— _Ld By = 3PS =noe 3:9 zjda@ wodr& =Zeen
PRERYL) WOTh WFT uozﬁéos madnm smvuwmnmd
NNRT-D 2) I, dom moz, Sxne = mﬁns* ﬁn momIe Ham ZHhnes, @ee,
REEEIT WL @:’gaef»ow‘ BOFPT TRTW TRWE TRVF "355 Seess ms;mfm = 3§:£ @ﬁcaﬂgﬁ
= TEDHERYRETD.

%0380 14 T YR Iy WR,0F T, BReEE & Qo3
(Bonoy ) T T =0 ®) 3% Som muS, SHet SRAMREORN TN SmrEs Shivs, I8
eReHY (Fobo D Fgob) dahbriwr, 2017) ’?Qeﬁéﬁ"rﬂ:&:&mﬁa@dd dodn ZAT9BHT memIS sam Rroroba, 1@ BdrhEsYOd.
- AR Pomf=d pfrdo)  mdmd = TROMTT 33: '?vs PIB3eswn ammms maw'?cs 333 T mmﬁ@ =0 ;ifw%

R é35€mﬁ .)é“ew Ondm® ome ?ﬁﬁec%u ne m")“’g& oA Fm ot Bavs =%, Fmrand By, (il

;m& ﬂmag 3o uoﬁ:z‘ngdeéowd, e ﬁgpf(s)zs ﬂav 138 mowTIeod SAaEE
THoLTY Ve FTT? FHNIRY, HTHTBERERYWTTNG.

Zmo sakod BEF 13(13) S IwC, IeTE z;dzamdzs O Wb vyBche dexy N
AR W oS:Q wzsa~can:i>-‘ BT JANED, TRTW TR, z:uaer%é DB T
*a&)%d BRPTe 0e3ohY IR TRBRHT, DFORTRNT. T0oTHROTOS, a;s. N
:a‘du WOPRPReRCT[S, B2 T ! WO i SODR, YOROKATY, uﬁ: 1ate)
woHodH WRHOS DOBIHRIFOH @wmzﬁmmsd 3y emmﬂ 20T Fed aIRFTe
mdwﬁomn T T m*zﬁgaﬁ:e frarcrl xz_a‘m*sa zS:acr%% ARTTY wFIe [eoewd
TRATY, YTO0R BRTBHT BT WFT K@io:b:n‘q SR0E PTTmSOR msanga%, faﬁ%
FowoRATOB Ve BRF DeSoBY IR, SWCH/NY JTONYE, TYHIZT,

TTO REREET BT, SRYTe TRTNE JRITRNCE ATSNE Iy AT, Ve
TRHITRRADT wos BT szgp Berd aﬁ:a@cs&% #c0m03, WedE PETTT °a;>§6
aIRPTIe THNE SFT TOTONY DTN 0T @gﬁm&ra%msm.

AR, LRYOBYTHT BR,IS BRFTe F0%) I / VT FHIAVT ROLY TecE FIzRooR
oz:sac:s fa&}gd 65‘%1(@ TRTVFATLRSTONTT ACTSRNT.

TR0 BAWATIDHT Iewd ARud FnT DI WIS esrb%.ram:ﬂm%:‘{ Sadnyg g 3
T Ty "ad% IR QY edF ﬁzimﬁ ey BRBMTTNTHLYED.

3, dmp
033 ©own0 FRA 2

(TOTRTT: TEDILOT TOT ﬂaoz,%/mf Pabvie))

BATTRES Do, =y Q-4/5, BeTT® R LS VTR NS, SRt AT
3 a4 N B) ~ 3 P P ) 2 - =
a-thee® 2B RS 238, acgomd, REERO-110034, | mOT %o T ZoRT/ 23 FomATS DFeod Se3 (Ae.)
Srconts Hoss o sbte : amitalwarcs@gmai.com 1 [8411256000003 MSME-OD/OCC 30.07.2015 ©2.50,00,000
Enger Fo. 9899977970 ARRGS -
&neomits 2oIBBIIPA-002/IP-NO1178/2021-2022/13887 [H5% ZEnie 539)) ¥0 FEne 29
g mone, B9 a-hee® 20 5 fosYeEd e Yae
ligvance@gmail.com 1 |Hypothecation of Raw materials Stock o3e
8. | meness, BQH dadch OmoY | 188 iz, 2025 B pr— [P
=) ) RBrodmhEED
T, B ones, & e’ Oue® 198 g 2025 ot 3F, Yobo DmReSE Jgohadhay | || 1]y Fol 1 @emrT gRRE wach oUp iR He0H03, vk A 8. 6/, | T3
STOPAT DOTH B2 TNRVT RS JCTBUINT. soﬂtGSQ o, 5% To. 46/2 Soﬁcb BReWY, ziommdz zﬁét:: TORBL
T, B, B OHE® § oy AFBAQTRIR 183 Snx, 2025 Sowk wEm QR @-*»3,3 DAoL TR weR@®IT, Fored woI e, QRer
emmé Snmios 32 DR, THOEHER0OR TR Hos3, 70Q MRSHT O3RUTTHT Dreng [ || [FOSFOCE Iy 60 0B 3 w3cnon Gg g 25 SR S BT whwed:
“o: 23 acmﬁn‘;ﬂ = § m3r§: @3 T0. 1/, wa;béé: s34, wgcsg: RS B3, ugw%: mqiws TRT B,
TLOTT TPOTVIT 33, THRER, adzr%aaﬁ TORROT FRT, cdeonr BYTWes. "
WOR QY .acae &ch@m& a&:mwﬁﬁaoaﬂ BTN, wozs TLROT W mﬁﬂaaf Rt -A:
Sme s oo 3 gdmnm o, (19.05.20258=331 g dne Q=)
2 18.07.2025 18.07.2025
TS Dy WFT WO BRI a’»mdﬂ#a&.ﬁ BOARY Bow ITeIeTrdRYTH Beo/— n%: o Hos, T %mm/ SR 1s£;zoz::ii1;:% S=n
o I ] > Ssodeg 2 o i
om0s: 19.07.2025 T, BF o, By Oodns Ogrenict 1|8411256000003| MSME-OD/OCC| 5,063,629.00 | 1,99,10,819.89 | 2,49,74,448.89/-
3¢ aS=O Reg. No. IBBI/IPA-002/IP-N01178/2021-2022/13887 TOTAL 5,063,629.00 | 1,99,10,819.89 | 2,49,74,448.89/-

Udayakala printed and published by K.N.Puttalingaiah on behalf of Anikethana Publication and Printers and Printed at M.N.S. PRINTERS PVT LTD. 345/4, Bhattarahalli Near K R Puram, RTO Old Madras Road, Bengaluru- 560049 Published at no 730/A-1, VRUDDI, 2ND FLOOR, NAGARBHAVI 2ND
STAGE, 11TH BLOCK BENGALURU- 560 072.Editor: K N Puttalingaiah (Responsible for all the news printed). All rights reserved. Reproduction in whole or in part without written permission is prohibited. RNI REG NO. 71090/97 Volume: 5 Issue: 240




'EXPRESS NETWORK

WWW.INDIANEXPRESS.COM
THE SUNDAY EXPRESS, JULY 20,2025

Saif attack accused filesnew  Patna hospital murder: 10 picked  15-year-old girl set

bail plea as trial yet to begin

EXPRESS NEWS SERVICE
MUMBAI, JULY 19

OVER SIX months after an attack
on actor Saif Ali Khan at his
Bandraresidence, the alleged at-
tacker has sought bail stating
that he has been in jail since
January and there is no likeli-
hood of the trial against him
starting soon.

Shariful Islam had filed a bail
pleain March but had later with-
drawn it after the Mumbai Police
filed its chargesheet in the case

in April. In the fresh bail plea filed
through his lawyers, Vipul
Dushing and Ajay Gawali, Islam
has claimed that he has not com-
mitted the offence and there is
no evidence to charge him for at-
tempting to murder Khan at his
residence on January 16. He has
also said that since the evidence
hasbeen collected, thereis nore-
quirement to continue keeping
him in custody. On January 16,
the Bandra police registered an
FIR against an unknown intruder
who entered the residence of
Khan and his wife Kareena.

up for questioning in West Bengal

TANUSREE BOSE
KOLKATA,JULY 19

IDENTIFIED BUT still elusive, the
police had castawider net tonab
the assailants who shot dead a
convictinside a hospital in Patna.
On Saturday morning, five per-
sons were picked up for ques-
tioning after two flats were
raided in the New Town area in
the outskirts of Kolkata during a
joint operation conducted by the
Bihar Police and the West Bengal
Police, sources said.

SALUTE THE SOLDIER

BORDER SECURITY FORCE

[

-
P L

CONSTABLE DINESH KUMAR SINGH

10.07.1967-20.07.2001
Director General and all Ranks of Border Security
Force remember its gallant Jawan Constable
! DineshKumar Singh on his Balidan Diwas. On this day,
' he sustained fatal bullet injuries in Counterpart firing
in area of FDL Camel Rock, Poonch (J&K) and made ultimate sacrifice
in the line of duty.

CONSTABLE HARISH CHANDER

11.05.1970-20.07.1998
Director General and all Ranks of Border Security
N == Force remember its gallant Jawan Constable Harish
Chander on his Balidan Diwas. On this day, he
sustained fatal injuries in an IED blast triggered by
militants in Anantnag area, J&K and made ultimate
sacrifice in the line of duty.

CONSTABLE HARI PAD KAR, PMG
-

23.01.1969-20.07.1995
Director General and all Ranks of Border Security
. Force remember its gallant Jawan Constable Hari Pad
— \")
-

Kar, PMG on his Balidan Diwas. On this day, he
sustained fatal bullet injuries while fighting with
militants in Anantnag area, J&K and made ultimate
sacrifice in the line of duty.

INDO-TIBETAN BORDER POLICE (ITBP)

20 July, 2025
ITBP salutes its braveheart Constable Shiv
Narayan Meena of 45th Battalion, who
made the supreme sacrifice in the line of
duty on this day in Chhattisgarh in 2021.
Resident of Vill.-  Kodiya,
Distt.- Karauli (Rajasthan)

20 JULY

Constable
Shiv Narayan
Meena

2/LT PUNEET
NATH DATT, 2/Lt Puneet Nath Datt, Ashok Chakra

AC (POSTHUMOUS) Ilaid down his life,
| (POSTHUMOUS) combating militancy in the Kashmir
Valley on 20 July 1997. 2/Lt Puneet was
an alumnus of NDA and IMA and was
] commissioned into 1/11 Gorkha Rifles
on 09 December 1995. On 20 July 1997, during a Cordonand Search
Operation in Srinagar, 2/Lt Puneet Nath Datt was instrumental in
clearing a house infested with militants. He laid down his life in a true
act of valour. The officer will always be remembered for his
enthusiasm. To this braveheart we pledge that weshall always be
guided by his immortal spirit and do his name proud.
CO AND ALL RANKS, 1/11 GORKHA RIFLES

(BRAVEST OF THE BRAVE)

(BATALIK)
- Insp/Exe A tribute to Brave Heart
KABUL 20th July
SINGH |CISF proudly remembers the supreme
HMT SRIN |sacrifice of th brave-heart. On this
GAR day, he laid down his life at the altar
20-07-1992 | of duty. His courage and bravery
would remain an abiding source of

— -
inspiration for the force.The force will remain eternally
indebted to him for this noblest deed.

While the police were ques-
tioning the five persons, they got
atip-off about five more persons
staying at a guest house in
Anandapur. They were also
taken in for questioning at
Lalbazar, the Kolkata Police
headquarters. According toa po-
lice source, a car has also been
seized.

On July 17, in the high-secu-
rity Paras Hospital in Patna,
where security protocols are in
place that involves frisking of
visitors, five men, all carrying
guns, shot dead 36-year-old
Chandan Mishra, a notorious
criminal out on parole, in his
hospital room at 7.15 am and
vanished on their motorcycles.

According to the police,
Mishra had been serving a life
sentence in businessman Rajen-
dra Kumar murder case. He had

Screengrab of the assailants carrying guns fleeing after
shooting inside Patna’s Paras Hospital

FOR SALE vy |
Kotak Mahindra Bank Ltd.§

in the loan a'c of

» All that piece and parcel of
immaovable property bearing
Plot No. 02, Block No. B, Gaun
Mandi Prangan, Sanganer,
Jaipur, admeasuring 92.94 5q.
Mir. Four corners:- North-
Other Plot South- Road, East-
Other Plot, West- Other Plot

over 24 criminal cases registered
against him, including charges of
murder, conspiracy, extortion,
arms violations, and offences un-
der the Prisoners Act and IT Act,
spanning multiple police sta-
tions across Buxar, Dumraon,
and Arrah districts of Bihar.

According to police sources,
the five persons, who were
picked up from the New Town
area, had been reportedly stay-
ing on rent in two separate flats
for the past six to seven months.
The police have found that the
five had spoken on the phone to
the prime accused, and that is
why they are being questioned,
sources said.

Bihar Police were scrutinis-

~ing CCTV footage when they saw

the accused entering Bengal and

extended their search to the
neighbouring state. Sources said
they are now going through the
CCTV footage of the National
Highways and of the building
complex to find any clue about
the movement of the prime ac-
cused.

Chandan, aresident of Buxar
district, was arrested by the STF
in Kolkata in 2014 and shifted to
Buxar Central Jail.

From there, he was shifted to
Bhagalpur Central Jail.

Meanwhile, PTI reported that
Five policemen were suspended
Saturday for dereliction of duty
for the murder of gangster
Chandan Mishra in a Patna hos-
pital, a senior officer said. The
suspended are a sub-inspector,
two ASIs, and two constables.

M/s Usha Enterprises

= All that piece and parcel of
immovable property bearing
Plot No. 23, Block No. A, Gaun
Mandi Prangan, Sanganer,
Jaipur, admeasuring 92.94 Sq.
Mtr. Four corners:- North-
(ther Piot, South- Road, East-
Other Plot, Waest- Other Plot

14-08-2025 up 1o 3.00 pm.

For further details please refer o www.apeprocurement.gov.in
5d -Metropolitan Commissionar, VMRDA

g NISAKHAPATNAM METROPOLITAN REGIOM DEVELOPMENT AUTHORITY
NIT Mo, 26/2025-26 CE/SE-IWEE-V/VMRADA, Dt, 18-07-2025 [EPC mode|
‘@' Procurement Tender Notice

The VMRDA Visakhagatnam mviles Bads on

0" Frocursmard Flatiorm on ERPC mode
Mama of ke Work | Devalopmant of 7 No, of VMBRDA MASTER
FLAN ROADS PROJECT under EPC CONTRACT MODEL in
Visakhapainam Region, Andhra Pradesh. The bid can be
downloaded on AP e-Procurement portal from 18-07-2025 1o

ablaze by 3 assailants
in Odisha, critical

SUJIT BISOYI
BHUBANESWAR, JULY 19

A 15-YEAR-OLD girl sustained
critical injuries after she was set
on fire by three unidentified as-
sailants in Odisha’s Puri district
on Saturday morning while she
was on her way to a friend’s
house.

She was initially rushed to the
Pipili hospital in Puri and has sub-
sequently been moved to AIIMS,
Bhubaneswar. According to a
statement by the hospital, she
was admitted with approxi-
mately 70% “total body surface
area (TBSA)” burns.

According to local residents,
the incident took place ataround
8.30 am at a location that comes
under the jurisdiction of Balanga
police station.

Locals rushed to the spot after
hearing her screams for help and
took her to the nearest hospital.

According to the preliminary
probe, three motorcycle-borne
assailants intercepted her at an
isolated place, tied a handkerchief
around her face, doused her with
a flammable substance and and
set her ablaze before fleeing the
scene.

Police sources said the motive
behind the attack s not yet clear.
Asscientific team has already col-
lected evidence from the crime
scene and a probe has been
launched, officials said.

Puri SP Pinak Mishra said a
special team has been formed to
investigate the case. “It's a very
sensitive case and a thorough in-
vestigation is being conducted
fromall angles. We will record the
victim’s statement once her con-

dition improves. The police have
been taking information from her
friends, relatives and other locals,”
said Mishra.

DGP Y B Khurania said the
Puri SP has been monitoring the
investigation on the ground. “We
will arrest the culprits very soon,”
Khurania told reporters.

OdishaDeputy Chief Minister
Pravati Parida said arrangements
were being made to provide the
best possible treatment to the girl
and that the state government
would bear all medical expenses.

The incident comes just days
after a student of a leading gov-
ernment college in Balasore died
after setting herself on fire after
her complaints alleging sexual
harassment by a professor were
ignored. FollowingSaturday’sin-
cident, the Odisha government
faced further backlash. BJD and
Congress delegations visited Al-
IMS to meet the family members
of the victim.

Former chief minister and
Leader of Opposition Naveen
Patnaik condemned the incident
and said repeated occurrences of
suchincidents show how “Odisha
is becoming highly unsafe for
women due to government inac-
tion and political patronage...”

On his X profile, Patnaik
wrote: “Such unthinkable inci-
dents against women are now
being reported almost daily
across Odisha. These are not stray
cases of violence. These incidents
occurring with shocking regular-
ity point to a deep systemic fail-
ure of governance. It shows that
criminals have become embold-
ened under the present govern-
ment and are not worried about
being punished.”

a T AT Fafchean W
Lo NATIONAL INSTITUTE OF UNANI MEDICINE
wifgiaredr, S W AT, $TIE 560091
Kottigepalya, Magadi Main Road, Bangalore-560 091
(YA TR & Y WA o SPehie Tk @ enr)
(An autonomous body under Ministry of Ayush, Govt. of India)
(TT T st oo 3R @ U «ff T @ wraar uw) (Accredited to NABH & NABL)
Tel: 080-2358 4260

U H.13-1/2024-25/Estt/NTUM fesier: 19.07.2025

fammu= 4. 01/2025

T A FafRe W, miEree, SR ouew # Ui, UHifre e oiR weEe Iiew ue % e
IofCAR! W STEaEH U S Ry o ¥
Rfewat, e, wmr fdw anfe @ faerw g (TH.eTE. 7. TH) i JeEe hitp:/nium.in/. W I §)
faftrea qui smae s e @t sifa faftr fammom & yerree @ fafsr § 45 9§ i @ 9w 5.00 9 T T
g < TRRYfeT A fE (T T,wH) H demEe W AR fpe s

Advertisement No. 02/2025

Applications are invited from eligible candidates for the post of Professors, Associate Professors & Assistant Professors at
National Institute of Unani Medicine, Ghaziabad, Uttar Pradesh.
The details of vacancies, qualifications, general instructions etc., are available at NIUM website http://nium.in/.
Last date for the receipt of duly completed application is 45 days from the date of publication of advertisement till 5:00 pm.
Any addendum/corrigendum shall be posted on NIUM website.

Sd/-

CBC-17201/11/0008/2526 Director

MITED

1= 110057 Phose:
arohdl.com

= m | CIN:
Contact Address: A=B, Third Floor, Sector-d, Hoida-20113

DEMAKND HOTICE
Under Section 13 (21-of the Securdisaiion and Reconstruciion of Fimancial Assebs and
Erdorcement of Sscuriy Interast Act, 2002 (“Ac1™) read with Rule 3 of the Securdy Interest
(Enforoemant] Rules, 20HE2 | "Rules™),

Wilereas e undersigned being e Aulharised OFcer of Herd Housing Finance Umied (HHFL)
Lintiar e Aok a0 snseirss of Dones coftlemed Uider Sechon 13112} rebd wih Bide 3 of e mules
El'EEﬂ;':E':uEﬂ delated Dembnd Miloes dated Beliw undar Sedan 132508 e A, cal ITE] LIpPDn 4]
Bomower{s) Co-Bomower|s) Buarantons] |af snguisny o lngeiner mefamed o "OblgoniLegal
I'Ellli:-LEgil :':':':l.EE-E“EIHEIEﬂ lelad haraunger Pl Iha amerts mantoned N e respecive
Cemand Nioticads, within B0 days from the dals ofthe respecive Nolca's, as per detsils given beloa
Copias of ¥ 53 Molices are served by Registersd Post AD. and am- available with tha
undarsigned, and the said Chigons)/Legal Henls)fLegsl Reprasentabhals). may, i they 50 desra
coledt the rgspective copy fom the undersigned onamy woking day during nomal ofios hours

In- connacion wih the sbove, Mofice iz hemby gven, ance agam, o #a said Obbgons) Legal
HeifsiLogal Representadivelsi o pay Io HHFL, within 50 days fom the dals of the respeciva
Melicais, Fa amounts indicated henein bolow agains! St respedtive names, togeiher with further
imiernsd as Jekaled belinw Trom T mspective dales minioned bekow in column {d) 6 the dakyal
payerenl deed | oor eealisahan, read with the logn agresment and olher documerdsfamings, @ any
sadculed by e sad Ohlgons) A secunly far due répayment of e loan, e Kekiing Sedunsd
Aszelis| have been mongsced o HHFL by the sad Obigans| respecively,

No. EL'SOINITIS0[2025-26) Date © 17072023

Laan Name of Obiligoris) Total Outstanding|  Date of
Account Legal Mei(s|Legal Dues [Rs.) a5 on | Desmad Holies

X Bttt il
Ma. Reprasentative|s) below dabe* | Date of NPA
HEF HOSECD Enagwal Fnnlers; Desgel Kaner Re. 12675 a1 (9-Ad-2025
OO0t 01 5055 Kl Bhadana Davi o M-Jun-2024% | 01-Eug-2035

Oescrption of the Secired AsseisSmmovable properies! morgaged properies: Al hat plec
and poeted of mmosabln propedty beaning Piol Mo, 64, Chivainol Magar, Niven Road, Japur,
Rajasinan-303012, ana admeasunng 0 sg vands algng with all commnon amenities weten i Tde
Docmeni. Bounded By: Basi- 30 fesl Wide Road; Wast- Plot Ko, T2 Norh- Piol ko 83;-South- Flol
Ho. 65

HEFO5ECT | Super Paper Cone, Faled, Hussral, Abdul | Rs, BA1 884 a5 |

EER TR Halam

LT B ek

1 1SeAAlied |
or 2B-Jun-3025 | DZ-Now2023

Description of the Secired Assetsimmaovahle properes’ mortgaged properties: Al Thal Fice
A Parceds of Piol Messurieg 230 2, Ys Le 192,30 30, M Siuted on Par of Bhasea Mo 4773
Bawadi Ka Saxs Bajr Talsi Vilage fnd Tehsd Sarganee Desircl Jwpur, Rajasthan, J2025 Baandad
Biy: Wiorih- 22 FIL \Wite Raod, Sourh= Other's Land, Bas)- Plot of Maushiad Bhai, 'West- Plol of Shasor

"with luriher rferesl, addilicnal Inlenes ol the rale as mon paricuary Saled in rezpechse Bemand
PRl o el

mrnboned abows, nedenlal oapensis, cosls; changes ok inpurned (i the date of paymeent andior
refization, ¥ the sind Oblioons) shall i b maks payenent [ HHFL 45 aforssaid, Ben HHFL shall
procedd dgaingl he sbove Setured Assel|silmmavable Properyies) under Sedian 13(4) o tha
2aid Al and [he appicable Mues enimsly & 0w e of the S8d CofioorsliLegsl Henaylegal
;‘fE",.d'E‘EEI':lﬂlnEIE;ElIJlHE Gastsand Consequences

Tha sail Obige|shlegal Herslilegsl Mepresentalie|s) are prohixled under e said Act in
ransler e aloregand Secorad ."35E|I_":::'II'I'I'I]'.'E|5|E P'I]l]E!'I:.'_ whelher Ll'_.' way 05 33, legss Oof
oherega withoul e pnar wfiifen copsent ol HHFL FlH:.' e WD oMY EVENes of abels
comraverdon of tha PATEIONE of tha Act or Rulkes mads thereunder shal belisbla for Immetscnment
anirpenaltyas provided Lndertha Al
Diatec 20-Jul-20E5

Place: Jalpur

For Hem Housing Firance Limiled
Gd-Authon sad OHicar

Property for Sale Dated

23-07-2025 1:00 PM Lo 2.00 PM

—  Interesied Parly may coplacl —

Mr. Akshay Khandelwal
+91-8290047519
Mr. Nitesh Chhibber
+91-9115594124

Mr. Deependra Rathore
+91-9602900479

Mr. Rajit Gupta
+91-B558848217

FOR SALE .,

Kotak Mahindra Bank Ltd.

in the loan a/c of
M/s SHIV SHAKTI

TRADING CO.

et |

All Parts and Parcels of
non-agriculture immovable
Property being Commercial
Property bearing Shop No.

77, Main Mandi Prangan
(Anaj Mandi), Chomu,
Jaipur, admeasuring 108.58

Shop No. 66 South: Road
East: Shop No. 76 West:
Shop No. 78

e gt ~1mig
Property for Sale Dated
22-07-2025
1:00 PM to 2:00 PM
Interested Party may confact
Mr. Akshay Khandelwal
+91-8290047519
Mr. Mitesh Chhibher
+91-9115594124
Mr. Deependra Rathore
+91-960220047T93
Mr. Rajit Gupta
+91-8558848217

WEST CENTRAL RAILWAY

Open Tender Nofice

Sanior Divisicnal Elecincal Enganear
iGenaral], West Central Railway, Kola
forand on bahalf of President of Linion
of india invites E-tenders for followng
works : Tander Mo, : ELISO2E7 2025
26, Dascription of werk: Annual
Maintenance Contract (AMG) of
Paszsenger Elevator [Lif) 04 Mos, of
THYSSENKELUPP Make localed al
Platlorm Mo, < @l Kota (07 Mo,
Platiorm Mo, 215 al Sawal Maoour
Stalion (07 Mo and Platform N D14
0203 al Bharaipur (02 No. ) Raldway
Stalion for iwo pears | Approx, cost of
the work [In Rs.) : 12,83 267 0B
Earnest Money (In Rs.) @ 25 700
Complation period ; 24 Manlhs, Date
& Time of submission and opening
Fubmission upto. 11,06.2025 upld
1500 hs, and openimng at 15,15 hra
The offer |5 acoepied anly Ehroisgh E-
Tenderlng an Websiie hitp: If
_____ The bidders
aioukd heve clasa [ digitss signaboes
cerificale and musi regisiesed an
IREPS portal. Mo, bender i acceptsd
mamsely. Flease read lander 1erms &

comddions before the |Er'|l2|l.=!r'll'll;|
(=20]
For 3r. Divigional Elecirical Engineer |Ceneral]

‘Wiesd Canfral Raitway, Rala

'q oo nokono, bark FUKJAB HATIOHAL BRNK: CIRCLE OFFCE BIKANER
e _Pmiemialiiens IA-17 152 Famr, KEatad Napsion, Kanta Khzhirle Celomy, Sikanes 334001}

PREMISES REQUIRED

Punpats Maliorssl Bank requines suiahie rsudy-buill g wel-construstad hall typa Building ar
apen phal e Branch Bkaner Gangashahar Aosd baving Carpol Sned 19600 sqft ra 1800 sgh
mchading space for ATE (B=gh{e 100 50f ) on kase mnkal base, The premises shoukl Be en
Ground Foce within 500 meters from its present praimises Mear Goga Gabe Gircle E&aner, The
premizas offered should have all dearmnce cedificaies from statuiory authorities. iniorested
awmers | regestered Power ol sttcemay Holders of sush pramises in the dasired localdy who arg
raady to [ease oul their readiy avadabla prameses o long erm kease basis predembly for 15
¥aars or move may. send their offers in the prescrbed format @ailzblke on Bank's weboe
www.pabindia,in or the sz2me may be obiained from the above address during offce hours. The
complete offer (s doly sesfed & sigred and showd reach the undersigned on or befors
[84.08.2025 up ta 0300 PM) at the o adrese. o brokerage will b2 pesd by the Bank. Bani
resers the ripht to aceapt of reject &y or all olfers at (s sobe di=cretion withowt asssgning &y
TEaEaNG WhEIEDEE] Dete: 20.07_2025 Cirzle Head

I, RAJBAI is Legally mother of Army
No. 14938679-M, Rank-Hav NAME-
DISALE BHARAT LAXMAN, of Unit 10
Mech Infresidence at Village- Disalewadi,
Post- Kusadgaon, District- Ahmadnagar,
State- Maharashtra-413201 have change
my name & date of birth from RAJBAI &
DOB 01/07/1967 to RAJUBAI LAXMAN
DISALE & DOB 01/01/1968 vide
affidavit no.BZ335128 dated 19/7/2025
Before Court Campus Sri Ganganagar

_ State Blood Transfusion Council, Odisha
¥ Health & Family Welfare Department,

Eoad Govt. of Odisha
REQUEST FOR PROPOSALFOR
SELECTION OF AGENCY FOR EXCHANGE OF

SURPLUS PLASMA
RFP No. 555 /DBS/PROC(SBTC)/TEND/03/2025 Date: 19/07/2025

Director, State Blood Transfusion Council (SBTC), Odisha,
Bhubaneswar invites Request for Proposal (RFP) from eligible
organizations/ agencies/ firms, who are indigenous Plasma Fractionators
in India for exchange of tested surplus Fresh Frozen Plasma (FFP)
collected from different Blood Component Separation Units (BCSUs) in
the State of Odisha to produce essential plasma derived medicines. The
details regarding Cost of RFP Document, EMD, eligibility criteria, scope
of work to be taken up, RFP schedule, terms and conditions and the
prescribed application format may be downloaded from the website
www.odisha.gov.in for the purpose of preparation of the offer between
20-07-2025 to 11-08-2025. A pre-proposal meeting will be held in the
Conference Hall (Ground Floor) of Combined Directorate of Health
Services, Odisha, Bhubaneswar on 29-07-2025 at 3.30 pm. Interested
organizations/ agencies/ firms may send their offer containing all the
requisite details in sealed covers to the undersigned by 11-08-2025 up to
12 noon through Regd. Post/ Speed Post/ Courier. This Directorate
reserves the right to accept or reject any or all the offers without
assigning any reason thereof.

Sd/-
Director Blood Safety, Odisha cum
Ex-officio Director State Blood Transfusion Council, Odisha
OIPR-10080/11/0003/2526

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Volunfary Liguidation Process) Regulations. 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
VANCE TECHLABS PRIVATE LIMITED

RELEVANT PARTICULARS
1. {Name Of Corparale Petson VANCE TECHLABS PRIVATE LINTED
2 |Date Of Inconperalion Of SN

Comporale Person

K] Alithaity Linider Wrich
Comerale Pearson i3
IncorporstedRegisied

4 Comorala Kantly Mumber |
Lisnitird Lbsteldy Identdy
{humber Of Corporgie Person

5 [Address Of The Ragizlerad
Cifics And Principa! Office (If
Amy10f Corporate Parsdn

ROC Bangalora

EEE0RA02T PFTCATZ240

Regd. Office: Wellork Prestan Aanta B0 Feal Main
Foad, Koramargala 1A Block, Sofware Industry,
ncistnal Layoul, Koramangals | Black, Bangafons,
Hangaken Soulh, ¥arnalses India, 560004

B Liquidation Commencement 19 July 2025
Dale O Comperala Ferson
T Mame, Address, Eml Amill Tatwar

Address, Talephone Mumbef
Al Thie Higkliagon Numbar
O The Liguidatar

A-45 Jrean Syoli Apartments, Mear Lok Vihar
Pilampura, Mew Delhl-110034

Emailid; amFawansmgmat pom

Pitiobiler o, SECERT ST

By, Mo, « |BEMPADOZIP-NM T 8200 20031 3087
Email Id for submission of Claims
Bqvance@gmail.com

18" August 2323

- Lazt Date For Submigsion OF
Clamrs

I, LAXMAN is Legally father of
Army No. 14938679-M, Rank-Hav
NAME-DISALE BHARAT LAXMAN,
of Unit 10 Mech Inf residence at Village-
Disalewadi, Post- Kusadgaon, District-
Ahmadnagar, State- Maharashtra-413201
have change my name & date of birth from
LAXMAN & DOB 01/07/1965 to
DISALE LAXMAN APPA & DOB
01/01/1964 vide affidavit no.BZ335129
dated 19/7/25 Before Court Campus Sri
Ganganagar.

I, BALARAM MALIK father of
Army No.15615444L Rank HAV Name
DEBABRATA MALIK, Unit 12 Guards.
Presently residing at Vill- Sarangabad
Battala, Post- Sarangabad PS-Maheshtala
(M), Distt- South 24 Parganas, State- West
Bengal Pin-700137 have change my name
from BALA RAM MALIK to
BALARAM MALIK vide affidavit no. BZ
335132 dated 19/7/25 before Court
Campus Sri Ganganagar (Name of place of
the Court.

I, INDU BAI is Legally mother of Army
No. 14931117-M, Rank-Hav NAME-PATIL

residence of 173, Manyar Wada, At PO-
Bodwad Taluka-Bodwad, District- Jalgaon,
State- Maharashtra-425310 have change my
name & date of birth from INDU BAI & DOB
01/06/1962 to INDUBAI RAGHUNATH
PATIL & DOB 01/01/1946 vide affidavit

Campus Sri Ganganagar (Name of place of the
Court.

VILAS RAGHUNATH, of Unit 10 Mech Inf

no.BZ335133 dated.19/7/25 Before Court

VASTU

HOUSIME FIPAR

mentioned below.

below and interest thereon, costs etc.

Classifieds

PROPERTY FOR SALE

Platinum-9 World Tower, Wakad,
Pune’s Tallest Commercial, Iconic
Award Winning Project & India’s
1st 3 Level 360° Revolving
Restaurant, Dream Investmentin
Premium Showrooms, Retail
Shops, Food Court, Smart
Corporate Offices & Multipurpose
Spaces 15Ft. Height, Your Legacy
Starts Here- Once in a Lifetime
Opportunity. Contact-
7205970999.

0090379661-1
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. VASTU HOUSING FINANCE CORPORATION LTD

YSRCP MP
Midhun

Reddy held
in liquor
policy case

NIKHILAHENRY
HYDERABAD, JULY 19

THE SPECIAL
Investigation
Team (SIT) of
the Andhra
Pradesh Police
arrested YSR Y
Congress
Party’s Lok
Sabha floor
leader and
Rajampet MP,
P V Midhun
Reddy, in connection with a
liquor policy case.

The arrest came after Reddy
was questioned twice for long
hours by the SIT. The Supreme
Court had earlier refused to give
Reddy interim protection from
arrest. He was arrested on
Saturday under charges includ-
ing criminal breach of trust,
cheating and criminal conspir-
acy, joint liability, and coopera-
tion in committing an offence.
The arrest was made in
Vijayawada.

Reddyisaccused No.4 in the
case, which, according to the SIT,
pertains to the liquor policy of
the previous YSRCP government
in Andhra Pradesh that was al-
legedly tailor-made to benefit
some local liquor brands. Police
have accused YSRCPleaders and
bureaucrats of replacing popu-
lar liquor brands with lesser-
known brands in exchange for
bribes to the tune of Rs 3,200
crore.

Officials said that as per
Reddy’s arrest notice, he is a
“core conspirator from inception
to execution, orchestrating pol-
icy changes and coordinating
with co-accused to secure kick-
backs from distilleries and sup-
pliers”. The notice also says that
the “transaction trail (between
various entities embroiled in the
case)indicates the use of front or
shell companies for laundering
kickbacks, warranting furtherin-
vestigation into potential quid
pro quo”, officials said.

Further, the SIT has alleged
that the “ill-gotten money was
spent during General Elections
2024 within several constituen-
cies in the state for obtaining un-
due political advantage”.

Meanwhile. YSRCP “strongly
condemned the arrest” of Reddy,
calling it a “clear case of political
vendetta by Chief Minister
Chandrababu Naidu”. In a press
statement, former ministers Botsa
Satyanarayana, Perni Venkatra-
maiah (Nani), Ambati Rambabu,
Merugu Nagarjuna, and party
general secretary G Srikanth
Reddy expressed “serious con-
cerns over the misuse of power to
target Opposition leaders”.

The statement called it a po-
litical conspiracy and an attempt
to suppress dissent.

Rajampet
MP,PV
Midhun

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

Sewri (West), Mumbai 400015. Maharashtra.
CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE
Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the
borrowers mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of
the said notice. The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein
below in exercise of powers conferred on me under Section 13(4) of the said Act read with Rule 9 of the said rules on the date

The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as

Janki Bai, Amratlal
HL0000000162584

Rs.440519 as on
09-Mar-25

S N| Name of Borrower, | Date & Amount of Description of Property Date & Type of
|Co-Borrower and LAN No.| Demand Notice Possession
1| Hariom Gurjar, Dapu Bai, 11-Mar-25 Patta No. 5878, Khasra No. 200, Gram Jharol, Gram Symbolic

Panchayat Takarwada, Panchayat Samiti Sultanpur{Possession Taken
Ladpura, Kota, Rajasthan, 325204, Area of Property: 1800
Sq.ft.. North : House of Birajmohan, South : Main Road, East
:House of Premchand, West : House of Ram Kishan

on 15-July-25

Date : 19.07.2025

Authorised officer

Place : Kota

Vastu Housing Finance Corporation Ltd

[Enfadcarmant]) Rukes, 3002

" Corporate Office: ICIC] Home Finonce Compoany Limited 1CICE HFC Tower, _"'1,
1cicl Home Finance j Ancdhart - Kurka Food, Andherd (Egar), Mumboi - 400053, indio

Bronch Offices 1st floor, Hope Towwser, Office Mo-882-B, Sardarpura 9Th ©- 0 Hoad, jodhpur
[See proviso to rule Bi6)] Notice for sole of immovoble ossets

E-fuscikon Sala Matice for Sole of inmovaksle Assets wndar the Socuntizathen angd Reconstruction of Fimsanaial

Ansnts and Enforcement of Security Interest Sct, I00E reacd wWith previso 1o Rolie 8 &) al the Sacurity barast

Matice is heroky gives o the publie in geseral apd bn pesteibar 96 the Borroywaes (sl ord Guorantan|s] thot the
helowddesoribad immavoble property mortgogedichorged o e Secured Creditor, the Posaassion of which hos
been token bytke Authorzad OTices af ICT Haamae Fnomce Company Lo, seall be sold on “As g where =7, "5y s
wrhiot =", and “Whotever there =7, os per the brief porticubars given bereunder;

42003

sr.| MHome of Borrowersy' Dhetoils af the ATt F'.-ESI_EF\’I!' Pesta and | Date & | Ooe Doy | SARFAESS
o, Co Baorrawers! Securcd GEsetfs] | Oluk=ta- Frice Tirme of | Teme of Blefore Stoge
] Guoraortors’ weithy krowen nding Eornest | Property | Auction | Auwction
Legal Hess e umbrancos, [ Ledpi=] Inspaction Eharts
) Laciri LI e, i oy ) ) nl\.'F_Hl_‘ill ! ) -
ey L:H] [{s4] i) 1E] [Fi =] (HI [}

1. | winad Bhotl Borronsaes Patin Mo, 367 s Fim, Anpgust AUQUST BAiguaat Syl
bdrn Foetel Prodescts (Co-  [Misshion Lol o6l B3 76, |15, 2026 |24, 2025 |19, 2025 | Poscession
Harrowars) Chandrd Bhati Chorayo 22 000 7B 11:00 akd ) 000 PR | Belars
Prakosh Bhoti (Co- Kagen Funjia iy R=. To To D500 Pha
Bowrowisrk] Gycdnasbiwet. |Jodhpar- 342001 | 14, 2025 &3y 0300 P 0300 P
Bieati Hoa-Beorromars) AN BTG
B, LHFLIGO00 1 22000
BHPLIDDOO1IZE1 854

Pofice & hereby given That the VANCE TEGHLABS PRIVATE LIMITED has commenced
yelunfaryliquidatiorron 156 July 2025

The shakehclders of VANCE TECHLABS FRIVATE LIMITED aré hershy calied upon bo submi a
proofof their clams, on or before 15ih August 2025, o fhe kquidator ot he address mentioned
agEnstilem T

The finangial creditors. shall submit thelr proof of daims by efectionic means anky. All oher
slakeholders may submit te prood of ciims in person. by postorby elcironic reans
Subemission of falsear miskesding proods of cidim shall atiract penaties

84l

Amit Tabwar
Dimte: 1900772025 Liquicdator of VANCE TECHLABS PRIVATE LIMITED
Place: New Dedhi Req. No. IBBIPA-DIZIP-N01178/2021- 202213887

oy per above schedule,

Fear eainy

Driafy; |usly 30, FOI5,
.\“F'_ll ESET TETE LRI

Tha anline auctien will be conductad an website [URL Link- httpelVEidDealing of our dectian agency
ValueTrust Copitol Services Private Limited, The Mortgogors' notice are given o lost chonce to poy the
total duos with furthar intorost till Awsgust 19, 2025 baefore 05:00 PM clse thase sacured assots will be sold

The Prospective Bidder(s) must submit the Eormest Money Depodsit (ERD) RTGSE Chemand Derofe (D0 (R e fer
Columi Ej ot ICIC1 Hame Finance Compainy Limited Branch Office Address mentionod on top of the article on
or Before Auguest 19, 2025 Felore W00 P, The Prospective Bidder(s) must olsg gubanil sigeved copy oF
Hegistrotion Form & Bid Terms and Conditions form at 1C1C1 Home Finance Company Limited Branch Office
Adldreas mandianed on top of the article an of before Acgust 15, 2025 Belorg OLI00 P, Edrnest Maneay
Deposit Demand Droft (DD showuld be from o Motionalized!'Schedubted Bonk o fovor of “1CIC) Home Finonce
Lol T T eTe :l;,' L, — SAiketian™ ||:::,|'|'|I'J|-.: gt the bramch i dadadrets mantbonad Gn bop of thi artic)a,

urther clarificatrans with regards to nspection, terims and conditions of the guclion orF submmission
aftenders, kindly contoct 1IC1C1 Home Finonce Company Limited on 9920807 300,
The Authorzed Officer reserves thie right to repesct ony or nr; i
Fordetolled terms and conditions of the sale, pleases wisit bttpswwowdicicihfc.com
“RCICE Home Fnoncs Corvgpaoaysy Lirmitesd™,
CIM Bliirribsa - LIESR2 2MHIGSRRLCI 200 I:IE‘J

Apitharized COTTicaE

the bidswithout furnishing any further reosons

epaper.indianexpress.mr.- .

Jaipur
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